
Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 05-12-2022 TO 09-12-2022

S.NO. APPEAL NO. FINAL ORDER NQ'/M/~C DATE OF ORDER DATE ON WHICH
ORDER NO. RECEIVED FROM THE QRDER SENT FOR

P~ TOHON'BLE DISPATCH
PRESIDENT IMEMBERS

! FINAL ORDER NO.

1 STI5168612016 F.015111812022 02-12-2022 06-12-2022

2 ST/50060/2016 F.0/51119/2022 02-12-2022 06-12-2022

J. ST152807/2016 F.015112312022 05-12-2022 06-12-2022

~ ST/166812011& ST11709/2011 F.0/51131-5113212022 05-12-2022 06-12-2022

5 ST153724/2018 F.0151133/2022 05-12-2022 08-12-2022

6 ST/51416/2014 F.015113412022 05-12-2022 08-12-2022

7 C/5018512020 F.0151136/2022 05-12-2022 08-12-2022

8 C1567/2011 .F.0/5114112022 06-12-2022 09-12-2022

9 STI5189112015 F.015114212022 06-12-2022 09-12-2022

10 CI5092012021 F.0/5114312022 06-12-2022 09-12-2022

11 C/50789-50790/2021 & F.0151144-51146/2022 06-12-2022 09-12-·2022

C/5165412021
12 STI5002312020& STI5260912019 F.0151147-5114912022 08-12-2022 09-12-2022

&ST15268212019

13 STI5028112022 F.015115012022 08-12-2022 09-12-2022

MISC ORDER NO.
1 AD/51953/2022 M.015061812022 05-12-2022 06-12-2022

2 AD/51954/2022 M.015061912022 05-12-2022 08-12-2022

3 5T/50014/2020 M.015062512022 05-12-2022 08-12-2022

4 C/51917/2021 M.015063112022 08-12-2022 09-12-2022

uploaded in PDF format on the CESTATwebsite immediately after signature of the Hon'ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTATwebsite. ~v~
I DEPUTY REGISTRAR I


